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NOTIFICATION

The 30th March, 2017

No. LGL.. 85/2017/3 — The following Act of the Assam Legislative Assembly which received the

assent of the Governor on 23rd March, 2017 is hereby published for general information.
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THE ASSAM ACT NO. VI OF 2017
(Received the assent of the Governor on 23rd March, 2017)
THE ASSAM APPROPRIATION (NO.V) ACT, 2017
AN
ACT

to provide for the authorisation end appropriation of money out of the Censolidated Fund of
" the State of Assam to meet the amounis spent on certain services during the financial year
ending on the 31st day of March, 2005 in excess of the amount authorised or granted for the

said services.

Be it enacted by the Assam Legislative Assembly in the Sixty-eighth Year of the Republic of
India as follows:-

1.  This Act may be called the Assam Appropriation (No. V) Act,

Short title 2017,

2. From and out of the Consclidated Fund of the State of Assam
#ssgeegfsﬁ 232 from snd the sums specified in column (& of the Schedule smounting in the
oi}. of the Consolidated aggregate to the sum of Rupees Five crore oighty seven lakh fifty
Fund of the Stats of Assam six thousand two hundred and thirty two shall be deemed to have
for the financial yeer, been paid and applied to meet the amounis spent for defraying the
2004-2005 charges in respect of the services specified in column (&) of the

Schedule during the financial year ending on the 31st day of
March, 2005 in excess of the amounts authorised or granted for
those services for the year

3. The sums deemed to have been paid and applied from and out of
) the Consolidated Fund shall be appropriated for the services and
Appropriation purposes expressed in the Schedule in relation to the financial
year ending on the 31st day of March, 2008.
THE SCHEDULE
( See Seclions 2 and 3}
{1 [2] {31
Grant Real excess to be regularised
No./ Services and purposes Voted by the Charged Total
Appro- Assembly on the
priation Consolidated Fund
Rs, Rs, Rs,
12 |District Administration Revenue 71,911,198 71,291,195
14 |Police Revenue 1,20,45,239 1,20,45,239
i$ [|Fire Services Revenue 30,51,636 30,51,636
31  |Urban Development {T & CP) Capital 36,75,000 36,75,000
36 |Labour & Employment Revenue 13,54,425 13,54,425
42 |Social Services Revepue 49,269 49,269
47 |Trade Adviser Revenue 26,29,795 26,29,795
49 [frrigation Revenue 1,91,04,076 1,91,04,076
56 |Rural Development (Panchayat) Revenue 79,76,669 79,76,669
58 |Indusiries Capital 6,30,919 6,30,919
73 |Urban Development (GDD) Capital 10,48,009 10,48,009
Total Revenue 26,79,064 5,07,23,240 5,34,02,304
Capital 10,48,009 43,05,919 53,53,928
Grand Total 37,271,073 5,50,29,159 5,87,56,232
S. M. BUZAR BARUAH,

Commissioner and Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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